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in Delhi will naturally depend on many
factors, like migration into Delhi from
surrounding areas, natural growth of popu-
lation in Delhi and dispersal of population
from Delhi to outlying areas. With a view
to controlling to growth of population in
Delhi Government have already started
implementing the National Capital Region
Plan which has a time perspective upto
1981, for the present, coinciding with the
Delhi Master Plan time perspective. The
exercise in regard to the future pattern of
growth and development of the National
Capital Region as well as that of urban
Delhi for the period beyond 1981 is yet
to be undertaken, In the circumstances, it
is difficult to give any precise estimate of
the likely population of Delhi by the turn
of the century as it would depend on many
factors already referred to above.

(b) The plans for meeting the increasing
needs would have to be fitted into such a
long-term perspective plan when it is pre-
pared. ’ I
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Jhandewalan Cyclé market

225. SHRI GANESH LAL MALI : Will
the Minister of WORKS AND HOUSING
be pleased o state :

(a) whether it is a fact that 96 shops
in basement and ground floor of the Jhan-
dewalan Cycle Market (Phase 11) are lying
vacant for the last more than four years;

(b) whether the Cycle Market Phases 1
and II at Jhandewalan consisting of 228
shops were constructed under the Master
plan for shifting the entire cycle trade from
New Lajpat Rai Market and Esplanade
Road; and

(c) whether it is also a fact that only
108 cycle dealers were shifted to Jhande-
walan and if so, what are the reasons
therefore and by when the shifting of the
remaining traders will be completed ?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA-
IAH) : (a) Yes, Sir.

[RAJYA SABHA]
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(b) The cycle shops at Jhandewalan
were constructed with a view to meeting
the Master Plan provision for shifting the
wholesale cycle trade now located in Jama
Masjid area {o the Jhandewalan Commer-
cial area,

{c) Only 108 cycle dealers were re-
quired to be shifted from new Lajpat
Rai Market. They have not so far been
shifted as they are prepared to change their
trade from that of ‘cycle’ to any other
trade permissible in that Market. They are
being asked to give an undertuking accor-
dingly, failing which they will be required
to shift to Jhandewalan Market.

TR dEw  GTERE Om

226. *t WS TEW AT : FA7 FARA
sk ofeme fa@rsa a9 27 3 #Y o
ﬁﬁf?ﬁ:

(F) a1 97X &1 @@ 9 ;iA, 1976
F ‘Tfrenw usgde’ ® gwifoa @ osmow
F gura A o ffAmr v § R odw %
T A # AR WEw e v da
@ & fad oomw A9 2 W & e

(@) #fc gf, v =@ I 7 oI T
F A aE T FEw oger Wr g 7

7[Blood sucking parasite disease

226. SHRT OMPRAKASH TYAGI
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government's attention has
jbeen drawn to a news-item which appeared
i in the Indian Express, dated 9th April, 1976
;1o the effect that blood sucking parasite
| disease is spreading in the rural areas of the

i country causing many deaths; and

(b) if so, what steps are being taken by
Government to eradicate this disease?]
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T[THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLLANNING (SHRI A. K. M. ISHAQUE):
(a) Yes, Sir.

(b) The following steps are being taken
to control hookworm disease :

{i) Health Education of public with |
particular reference to use of latrines, use
of footwear and periodic examination of
stools followed, if necessary, by treat-
ment of disease;

.. . . . . l

(i) Prevention of soil contamination
by promoting installation of sanitary
latrines in rural areas :

(ili) Provision of facilities for stool
examination and treatment of  disease
cases in the Primary Health Centres.]
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7| Demolition of bank buildings in Delhi ’

227. SHRTI OMPRAKASH TYAGI: Will
the Minister ¢f WORKS AND HOUSING
be pleased to state:

(a) whether Goverament's allention has
been drawn to a news report which appeared
in the Tndian Express’ on the S5th April,
1976 to the effect that the nationalised
banks in Delhi have a dispute with the
D.D.A. over the demolition of buildings of
some of its branches :

(b) if so, what are the names of locali-
ties in Delhi where such branches exist to-
gether with the number of such branches;
and

(c) what action Government propose to
take in this regard ?]
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i[THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (K. RAGHU RAMAIAH) : (1)
Yes, Sir. But no building of the bank has
been demolished and, as such, there is no
dispute over the demolition of banks’ build-
ings.

(b) and (<) Questions do not arise.]

7[ 1 Engilsh translation.



